FORM B
PUBLIC ANNOUNCEMENT
(Regulation 12 of the Insolvency and Bankruptcy Board of India (Liquidation
Process) Regulations, 2016)

FOR THE ATTENTION OF THE STAKEHOLDERS OF Ramakrishna Township &
Projects Private Limited

Sl Ng PARTICULARS DETAILS B
1 2 3
1 4 Name of the corporate debtor Ramakrishna Township & Projects
: Private Limited
2 Date of incorporation of corporate | 6" November, 2007
debtor
3 Authority under which corporate | Registrar of Companies,
debtor is incorporated / registered | Vijayawada, South East Region
4 Corporate Identity No. / Limited U70102AP2007PTC056238
Liability Identification No. of
corporate debtor
5 Address of the registered office Registered Office:
and principal office (if any) of 54-15-20, Srinagar Colony, Ring
corporate debtor Road, Vijayawada, Andhra Pradesh,
India-520008
6 Date of closure of Insolvency 30/10/2026
| Resolution Process i
7 Liquidation commencement date | Date of Order: 30/10/2026
of Corporate debtor Date of Intimation to
Liquidator:05/11/2026
8 Name and registration number of | Namburu Naga VVenkata Pardha
the insolvency professional acting | Saradhi
as liquidator IBBI/IPA-003/IP-N00415/2022-
2023/14118
9 Address and e-mail of the 11-336/3, Brundavanam, Ambati
liquidator, as registered with the Nagar, Mangalagiri-522503,
Board Andhra Pradesh
nnvpsaradhi@gmail.com
10 Address and e-mail to be used for | lig.ramakrishna@gmail.com
correspondence with the , 11-336/3, Brundavanam, Ambati
liquidator Nagar, Mangalagiri-522503,
Andhra Pradesh

Notice is hereby given that the National Company Law Tribunal, Amaravathi Bench
has ordered the commencement of liquidation of the Ramakrishna Township &

Projects Private Limited on 30/10/2026 under section 33 of the Codg .

Name and signature of liquidator

Date : 05/11/2026 Namburu Naga VVenkata Pardha Saradhi

Place: Mangalagiri IBBI/IPA-003/IP-N00415/2022-2023/14118
AFA Valid upto 30/06/2027

Liquidator in the matter of
Ramakrishna Township & ﬁm Private Limited

. ) gov W
NAMBURU NAGA VENKATA PARDHA SARADHI

IBBI/IPA-003/IP-N00415/2022-2023/14118
AFA VALID UPTO 30/06/2027
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FORM B
PUBLIC ANNOUNCEMENT
Reguiston 12 of the Insclvency and Bankrupicy Boand of india (Liquidation Process)
Reguissans. 2015)
FOR THE ATTENTION OF THE STAKEMOLDERS OF
Ramairishna Township & Projects Private Limited

1 2 | 3
1 Name of e corporate debior Ramawnsrea Towrship & Procts Private
| Limitesd
2 Dateof ncomoration of comorate detior | BN Novermber, 2007
3 Authority under which corperate deblor 8 | Registrar of Companies, Visyawada, South
INGCrporatad | regrstered | EastRegon
4 | Comporain identity No. | Limited Lisbiity| U70102AP2007PTCIS8208
‘deanfication No. of Crporate edtor |
5 Addess of the regsieed office and| Registered Ofce: 54-15-20, Sanagar Colony,
prncipaiofice (I any) of coporate deblor | Rng Road. Vigyswada, Andhva Pradesh
| Inda-520008
& Date of closure of Insalvency Resciution | 30102026
Process
7 Liguidaton commencement date of Date of Order 304102026 Date of mtimation
corporaie deblor | Liquidator 05/11:2028
B Name and regsiason number of the | Namburu Naga Vensata Pardha Saradhy
L inschvency professona acing as iquedalor | IBBIIPA-DOIVIP-NOO4 152022 202314118
9  Addess and o-mal of the ligudator, as| 11-3383, Brusdavanam, Ambati Nagar

regsterad wih the boand Mangalagn-522503 Andhra Prapssh
rewpsan com
107 Address and emall io be used for| g ramakrishnafigmal com
corespondence with the Ligudator 11-33673, Brundavanam. Ambati Nagar
Mangalsgn-522503 Andhra Pracesh

Nefics @ hereby giver that the National Company Law Tribunal Amaravathi Bench bas
ordered e commencement of iguisiion of e Ramakrishna Township & Projects Private

Limited on 30/1072026 under secticn 33 of the Coce
Name a0 SgNENINe of hou 0amor
Mambury Naga Venkata Pardha Saradh
IBBIWA-J0JP-NOO4 1 52022- 02314118
AFA Valid upto 3096/2027




